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I TROD TIO 

I, the Chairman. tanding Commin on Defen (19 - 7 hn ing b en 
authorised b (he Committee 1.0 ubmit Ole Rep rt on thetT behalf. pre nt this 

econd Report n AClion Taken by Go ernm nl n 'he re mm ndD) i n 
contained in the Si Ih Repon oft!. .: Commill (T nth k . bha) nth ubj t 
'Defence Polic • Planning and M no>ement '. 

2. The ixth Report wa pre ented to Lok abha/laid in Rajya abha n th 
March. 1996. The Government fUrflished their replie indicating ncti n taken n 
the recommendalion contamed in the Rep n on 4th clobcr. 1996. h ran 
Repon was considered and dopted by the tanding ommille n D fence 
(t 996-97) 01 their ining held n 41h Nov mber. 199 . 

3. An analysi ofnction taken b overnm nl n re ommendntion contained 
in Ihe iXlh Report of the tanding Committee on Defence (Tenth Lok abha) 
is given in Appendi . 

4. For reference facility and convenience. the ob ervotionslrecommendation 
of the Committee have been printed in thick type in the b dy of the Report. 

NEW DEulI; 
o\'cmner 20. I Q96 

Karllw 19. 191 (Salca) 

(v) 

B.K. GADHVI. 
hairman. 

S(cmdill8 ommil/ec on Defence 



CHAPTER J 

REPORT 

1. This Report of the Committee deals with the aetion taken by Gov mment 
on the recommendations contained in theirixth Report (Tenth Lok abha) n 
the subject 'Defence Polic ,Planning and Managem~nt' hich pre ented to 
Lok Sabha on 8th March. 1996. 

2. Action Taken Notes have ooen received from the Govemm nt in respe t 
ohll the 16 reeommendationslob ervations contained in the Report. The e have 
been categorised as follow :-

(i) Recommendations/Ob ervations which have been accepted by 
Govemm nt : 

SI. Nos. 3 to 6, 10 to 13, IS &. 16. 

(ii) Recommendations/Observations which the Committee do not desire to 
pursue in view of Government's replies: 

I. No . 1 to 9 &. 14. 

(iii) Recommendations/Observations in respect of which replies of 
Government have not been accepted by the Committee : 
SI. Nos. I &. 2. 

(iv) Recommend tions/Ob ervations in respect of which final replies of 
Government are $liJI awaited : 

Nil 

3. The Committee will DOW deal with the action tak n by the Government 
on some of their recommendations. 

India; atioll81 Detence Policy 
Recommended/on (S. No. I, Para No, 1.18) 

4. The Commjttee were informed that there was DO fannal written document 
ca)ted India's arionaJ Defence Policy. The Committee felt that in the absence 
of 80y document e-xpJaining atticu1atedpoJicy with stated national objectives • and national interesu it was not possible for the policy to be analysed and 
modified. The Committee. therefore. desired the Government to examine the 
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ibililY 0 lion I Defence Policy document for being 
nl. 

R II. 1 0 1. Para o. 1 9) 
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activating tbe ational · ecurity Council 8Q'd th at/on I curit dvi or 
Board. These in titution were t up fter ears of deli~ ration· nd within 

hort period of time. the e . ere found unworkable. . n tb end of the 
proces of reconstitutin . th e higb I vt Comtnilt d Dot appenr to b 
inigbt d pite repeated a ~ran . b tb Go crume1 .t both 0 til noor of 
tbe House aud outside for ncarly fIVe years. 

Ttl tbal/en es to national urity are IRerea lngl m re comple . it 
m n.agement. therefore. requir much hi h r I t · of c . rdlnation mon 
dlrrere.nt Department nd Min" tri of Go\' rom nt. A numb r of major 
d cision relating to national e urit partieulr. r rdlng oocl ar option, 
m' iI programm level oro ~ DC expenditur . tc., n cd to b taken fter 
integrated and collegiate thlnk!n • Though m c:hanism andy t n1 do ex.! t 
for consideration of tleb i u but the . ame have not b en atl f ciory I) 

ba b n tated by the Gov mment them ., e . Th ommltt d ire tbat 
the Government should take npedltlou action for r tru turing and 
reactivation of the NaUonaJ . ecurity Council without furtber d 18), and 
report to the Committee within a period of thr e month . 

Fund for prioritid Defence Proj cts and Acqui Won 

Recommendations ($1. Nos. 4 & 6. Para Nos. 2.34. 2.35 and 2.17) 

to, The Committee had impres ed on the Government the imperative 
necessity for . ad quate availability of resources as to ensure that prioritised 
De enee acquisirions/projects! chemes and modernisation programmes were 
implemented within stipulated time-frame. 

The Committee had desired that the Comminee on Defence Plannmg. which 
consisted of Cabinetecretary, Principal Secretary (0 PM. Defence ~relary. 

cereral)' DP&S. ecretary R&D,Finance Secretary, Secretary Planning 
Commi sion. Secretary (R) in the Cabinet Secretariat and the three Service 
Chiefs.. should make its role more meaningful and purposeful for securing 
aJlocation of resources for approved Defence Plans of minimum inescapable 
requirements. 

The Committee bad also liked the Government toevOive suitable mechanism 
to ens~ tbat: the Government must firmly commit the funds at least for those 
projeas and acquisiiions which were high on the priority list of the Defence. 

11 . The Ministry of Defence have in their action taken replies stated that the 
obsef'Vations of the Committee regarding Deft ee allocations had been 
communicated to the Ministry of Finance, which made Imal allocations for 
Defence, tbtoogh a written communic:lUion. The Ministry of Defence have also 
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o in e uac:y of allocations was brought to the notice of the 
the Prime Minister. Th Minisuy were encouraged by the 

" ..... " ....... , ~v by the ~e Mini er while pre nting the General Budget. 
'CJ96.97. th 1. if required. mor fun would be made available 10 equip and keep 

r Ann in fiahtin fit condition. 

lb 



RE OMME DATIO fOB 
AC 

HAPT R II 

\i HI H HA 
T 

R commend lion (l. o. 3 Pu o. 2. 

B N 

The Commillee. Iherefore, re ' mmend Ihal lini try f efcn 
make it II matter of policy to en ur~ a st. bl lenure f minimum tw ars fI r 
the postofDir CI r- en ral. fenc PI noing tnff Q I en ble Ih Dire to rate 
to • chie e it objecti e . 

Reply of the overnm ot 

The Director-General of efence Planning taff i cl led from Ihe thre 
ervice . in rotali n. Th recommendation of the ommitl e h ve been brought 

to the attention of Ih ervice hief: . 

[Mini Iry of Defence O.M. No. I (1)1 6/P r.) dat d 04.10.9 ] 

Re omm ndation (I. . 4, Par o. 2.34 and 2.35) 

...... The Commirtee are undoubtedly aware Ihallhere will alw )'S be competing 
demand in our d veloping economy from variou ectors. Th . mmiHee de ire 
th I the ommittee on Defence Planning hould make its role more meaningful 
and purposeful for securing allocation of resource for pproved efence Plan 
of minimum in capable requirements . 

...... A the long-term Defen~e plans of the country have never tak n off in 
real nse due to II variety of re n particularly the ab ence of long-term 
financial commitmen , the Committee would like the Gavernment to eVdlve 
suitable mechanism to en~ure thai the Government mUSI firmly CClmmit the 
funds at' t for tho e projects and acqui ilions which are high on the p lOrity 
Jist of the Defence. 

Reply of the 0 eroment 

The observarions of the Commjttee regarding the !teed for a firm commitment 
of resources have been conveyed to the Ministry of Finance who privilege it 
is to make the final allocatjons for Defence. . 

1lle assessment of the tra1egic and Technological Environment relevant to 
India's security has been c::atried out UplO year 2000 and beyond. The long term 

5 
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PersP"tM Plans of the Services prepared for the next I ~ 15 years are translated 
il110 fi e~year plan prioritising the modernisation schemes, Defence projects 
I'Id a qu idon plans. 

The draft Defen« Plw for the period of five years are then examined and 
finali . d by Ihe Committee on Defence Planning. Issue ofinadequacy of alloc.ations 
i brew .t (0 til notict o(the Finance Minister and the Prime Minister, Minisuy 
of De Itnet nre encouraged by the as. unmce of the Finance Minister, while 
pm.cmill11he eDensl 8udget-t996-97. that ..... if required more funds will be 
mild.: IV It ble. to equip and keep OUT Ann d Forces in fighting fil condition", 

(Mini Iry of Defence O.M. No. Ie I 61P Dcl.) dated 04-10-96] 

mmtot. of th ommiU 
PI ~e\l P m o. 12 of the Chnpwr I of the Report 

It omm fUlat on (t. o. 5. P I'tl o. l..l6) 

tSfrt!futl..-t I ~. pc t the MiOi try to l kit adequate remedial m ures 
10 gfCOmr tiM: druwb I. n lic~d In lhe earher pIa and 10 ensure that 
Ormli h~n of inlll D..! tflt P·I 1\ W uld be completed well ahead of the 

lOnill' r lh~ pllll! rutd till' firm c:ommiln'lttll 01 th· IO\lemment for allocation 
of un:~ \\ .uld he lI\.Ulilblc In tlnlC 0 Ihul Ihe tar'ds fixed lind (he major 
prllJ\: IS ntltfc:d Ii r \:umpJ.:fton during the IthIn un: .:ompll::led without cost 
:ad tllJlcmm 

PO(Ocf.) cbkd 04-t0-961 

ear Pbn (lm~97) not 
uf~.( at ion will 

DrOl!ntlrnm8 and also mull 
. ()efmce Plan. 
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prioritised Defence acquisition project heme and m rnisati n pro ramm 
are implemented \ ithin stipulated time-fTnme. 

The Committee al 0 recommend thai the 0 ernmenl mobili re ure to 
provide a substantially additional oulla in th light of proj lions m de b th 
Ministry of Defence to meet the minimum in p ble n of the 'rvic for 
modernisation vital for security of the country during th rem inins p ri d of 
Eighth Five Year Plan. 

Repl of tb Go ernm hf 

The ob ervations of the ommitte hO\le be'n c ned to the Mini try f 
Finance as the latter decides on tlte D fence II Ii n t king into a count the 
overall a ailability of re ources, th proj ted Noli n I ecurity c ncern 
outlined by the Ministry of Defence and the demand from the other e I rs of 
the economy. 

Inadequacy of the re ources is a recuning phenomen n and the efen e 
allocation for I 96-91 has only compounded the difficulty. The po ition re" rding 
'the non-tinalisation of the Eighth D fence Plan has already been explained to th 
Committee vide our note I (7)/9I/PO(Def.) Vol. II dated 21 Decemb r. 19 5. 

The Finance Minister' assurance. whil t pre enting the General Budget, 
1996-97 ti r m re fllnds. if requir d, is encouraging. Additional re ure in the 
last year of the Eighth Plan will n t, however, be ble to om et the overall 
honfall e perienced during the ighth Plan period. 

[Mini try of Defence O.M. No.1 (I )l96/PO(Def.) dat d 04-10·96) 
I 

omments of the Committee 

PI see Para No. 12 of the Chapter I of the Repon. 
R commendation l o. 10, Para o. 3.24) 

The Commirtee fW1ber note that apart from problem in securing sparep n 
and ancillarie for ex-Soviet equipmen • there are various other techn logy 
contror regimes that are being established in the international system, and rhat 
are being ery re trictive. The Committee therefore desir that DRDO should not 
only double i efforu to indigenise the equipment from ex-Sovie sources but 

Iso maximise self-reliance on Defence technology particularly in weapons 
development. 

Rtpl 01 the Government 

In order to overcome the hurdles in develop'mmt of state-of-the-an ,systems 
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du 10 export t Ificti u . f" rious Iec:hnology reg,imes. a programm to 
dtve:! p erJlie I nd em rgin, lechnologie for future weapon sy tems in 

ium with n tional it e &. Tcchnolo agencies and industry has been 
hcd whIch m de ood PI' 

o. 1(1 6fP Def) dated 04-10-96] 

R m nd . II, Par 0.3.25) 

Ul a lime-bound 

R pi • . r.,01 nr 

1(' .. --., .... ·Dtf.) 10-96) 
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Recommendation (I. o. 12, Para o. 3.26) 

The Committee are of the vie\ th t due to l" OUl"Ce crunch in the Go emment 
of India during the la t everal ye rs. Defence preparedn s is not rec iving th 
attention it deserves. Cuts in th budg t all at ion for Defence h hamp red 
the modernisation of the Indian Arm d Fore . A re ull Indi uld n t k p 
pace with hostile neighbours in a quiring and upgrading it ~ nry. Defen e 
funding has been ju t adequate and barely ufficient to meet inc apable 
requirements and to maintain the r quired operati nal I v I . 

R pi ' of the Go ernm lit 

The ob ervations and rccommcnd:ition orthe C mmitt ha eben 
to the Ministry of Finance. who make the d termin ti n n the final allo Ii n 
for the Ministry of D fence (MoO), aft r COil iderin) the 0 erall BV il bility of 
funds, the requirement of fund projected by the Mini try of Ddence, lhe 
N:llional ecuriry c ncems proj tIed by the M D and the competing demand 
for re our es from other MinislrieslD p rtmeQI fthe ovemm nt . Th in nc 
Minister, in his budget speech while pre enling the General Budget. 19 6·97. ira 
assured that ..... .if required. more funds will be made available 10 equip nd keep 
our Arm d Force in fighting fit condition". 

[Mini try of Defence O.M. No. 1(1)196/P Dc:f.) dated 04 .10.96] 

R c mmendation (I. o. 13. Para o. 3.27) 

o country can afford compromi e on its efence prcparcdnc and 
complacency in dealing with matters concerning national security. In view oflhe 
threat po d by rapid military buifd up and modemisation of Armed orce and 
OIlIer new generation Defence capabilities in the neighbourhood. til Committe 
desire thaI Government hould accord pri rity to m derni Ijon and upgradation 
of weapon sy 'tems. chalking OUI a pha~d induction programme for new weapon 
yStems. aircrafts and ship for qualitative improvement of offen ive capabilities 

and maintaIning combat effccnvene ~ of the ervices. 

Rep' or the 0 erom 01 

The modernisation and upgradation of lhe equipment :snd weapon systems 
of the equipment and weapon ystems of the Armed Forces is a continuous and 
on-goin process to which Government attach the highe. t prioriry. A concerted 
exercise is undenaken every year. in consultalion with the erviCt headquarters, 
10 determine the modemi tion priorities. This exercise must necessarily be 
predicated on the resources available and eannarked for this purpose. 
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in the immediate neighbourhood, the regional security 
(her 10 I even that could imp ct on our national security 

re c in Iy ke uDder review. Appropriate measures are taken from lime 
o rime to main in th requited and u te level of Defence preparedness. 

() 

(ii 

( 

(MlnIXIN 

nee O.M. o. 1(1 Def.) dated 04-10-96J 

0.3.29) 

come to n tice of the Committee 

rYe better compensation for the hazard 
of their d ily live. 

tndi enous de elopmen production 
th n I ld down time-frame should be 

dome ie product y 
nc enable the ervices. 
re~ quipmcnt and re earch nd 

ca IUti . 

fi r bener compen tion 'fi r the 
If il Ii before th Fifth 

l0-96) 
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Recommendation (l. o. 16, Par No. 3.38) 

.... The Committee, howe er desire that the Government hould undert ke 
quinquennial re iew of the perfonnance of JIC after ascertaining the vie fthe 
user agencies by an Expert Committee c nsi ting of inter alia exp rts independent 
of the Government with a iew to revamping thi 0 ani tion 0 to p vide 
accurate and ef'fCctive intelligen e assessm nt for sy temati nd effici nt long-
tenn planning in critical areas of Defence preparedn s. 

Repl of th Government 

The observations and the recommendations of the Committee h ve been 
conveyed to the Cabinet ecretariat. The role and function of the Joinrlntelli enee 
Committe'e is being con idered by the ppr priate uthQl'lties in the Gov mmenl. 

[Ministry of Defence O.M. No. 1(I Y96/PO(Def.) dated 04-10·96] 
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. n beyond this 

.ndependent in-depth 



13 

working of the Ministry be ides acting as 
the ambit of military di cipline. 

urce of die out id 

Rep! of the Go ernment 

Advice is available to the Mini try of n Ii nc from a I f r tired 
Service personnel, the Institute of Defence tudies and Anal e 
qualified professional military and ecurity anal. sts. 00 mm nl invite die. 
whene er n e sary, on a e-by-c e b i . 

[M inislry of Defi n e O.M. o. 1 ( I )/96/PO(D f. dat d 04-10· 

Recommendation ( 1. No. Pnra o. 2.52) 

The Committee nOle lh t Joint Chie~ of ta lChief of fenc tafT h 
been preferred in major counlrie to efficient! meet lh needs of the Armed 
Forces and for integrated pi nnlOg and unified command. In India, we do not 
have a system of Joint Chief of Staff. The Mini try hn e explained the position 
tating that the requirement of our Armed Forces i to function within the 

geographical limits of our country and the control of operations by rvice 
Chiefs through th ir field commanders. unlike, nited tales where miHt ry ha 
a global role to pay. 

The Committee feel that in-depth study of the sy tern of Joint hief: of t 
and its relevance in the Indian context may be immediately und n ken. 

Reply of the 0 ernnlcnt 

The recommendation of the Committee has been n ted. As the Indian Armed 
Fore are unJikely to be called upon 10 mount n Inter- ervice peration on a 
global scale, like the United States of America. the current ystem of th Chief: 
of taff Committee with the senior-mo t Chief serving as the Chairman. would 
uffice. 

The proposed Joint-Chief1 of Staff contemplates a global military role. 
wherein the Chiefs would n t retain command of their re pective forces. 

Go~-emment after careful con ideration and drawing 0:1 the experience ince 
independence. have opted for the current system. 

[Ministry of Defence O.M. No. 1(1)196/PO(Oef.)daled 04-10-96] 

R«om encialioD ( Lo 14, Par. 0.3.28) 

10 vi of the change in the strateg'c environment and developments of 
mililaly sigojfjca.nce in abe neigbbourflood having bearing on the security of the 



14 

(Mm I Ocl .) led OJ-I(). 1 



H PT R I 

R omm nd 

t; r being pi 

H 
H 

urn nt lied 

Indl h c mprehen ive policy n Ir legi nd ccurity III ue • cd 
mler ul/a n. our Ihreat percept; n nd the gl bal and resi nal ecurity 
en ironmenl. Thl policy j kept c nllnuou Iy under review in the light of uch 
dcvel pmen whIch imp Ion the n \I nal ~urtly. ovemmenl h ve n idered 
the u eslion tOOl a fonnal ali nal Defence: Policy documcnt b' prep red for 
being pI ed bet; re the P rliamenl. ovemment ~ i h to submit th t ab ence of 
uch a written document hould n t be con trued \0 imply Ihe non-exiSlence of 

the pohcy. It is a re ult of a consciou decision Ihat uch a document h n I been 
publi hed There are se eral well defined guidelines and objective on D~fence 
mancrs which are strictly ob erved while conducting our efence I'olicy. 

(Ministry of Defence O.M. 0 1(1)l96/P Def.) dated 04-10-96] 

ommen of tbe ommittee 

Please see Para 0.6 of the Chapter I of the Repon. 

Recommendation ( I. o. 2, Par o. 1.29) 

The Committee are nOI sure whether under the intended • flexible 
IUTaIl emems', separate CommItteeS/groups of Ministers for different aspects of 
national seeurilY would auain lhe desired objective . The Committee, however, 
feel that the Government should urgently come up with fonnal in titutional 

IS 
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with adtqu pport ItrUCtUre'S to moni.tor the state of our Defence 
.oparcd!\eft and 10 OYe1'Ite ~ on De:feooe programmed modernisation! 

• n ICqu~ ion./re..fquipmcrtl p from achieving speedy decision 
n crucial . rrec.tin national security. 

The recommend iI OIlS of dte Comminee were conveyed to the Qtbinet 
who of cunUnin the re~structUring the National 
Ilnelt • to thccxtent lhat they pertain 
W lJbc lisbmentofanew meehanism. 

(Ministry 0 DefJ 

itt 

n ppropriate level of 
need to be equipped 

assigned to them. 
hieve:rnenr of this 

(Def.) dated 04-1 ().96] 

f I of the R.eport. 
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RECOMMENDATIONSIOBSERVATI N IN RE P CT F W I H 
FINAL REPLI ES OF GOVERNMENT AR TILL AWAI 

-Ni l-
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B.K. GA HVI. 
'hairmoll, 

tanding Commiff • on D !lim . 



MINUTES 0 THE SIXTH SITTfNG OF THE STANDfNG 
COMMITTEE 0 OF CE (1996-97) 

The Commiuee t on Monday. the 4th November. 1996 from J 500 hours 
to 1600 hou 

PR T 

brl 8 .t<. . G bvi - 1",flWUJn 

18 
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18. Shri Surendra Kumar Singh 

19. hri K.R. Malkani 

20. Shri Satish Agarwal 

ECRETARIAT 

Shri V.N. Gaur Direc/or 

The Committee considered the Draft Report on Action Taken b Govemment 
on recommendations contained in ixth Report of th ommittee (Tenth Lok 

abha) on ' 0 fence Policy. Planning and Management'. 

2. The Chairman invited Members to offer their suggestion for incorp ration 
into the Draft report. The Members suggested certain addition modifiCAtions! 
amendmentS and desired that those be uitably incorporated into the body of the 
Report. 

3. The Draft Report was then adopted. The Committ e then authori cd the 
Chairman to finalise the Report in the light of factual verification and veuing 
from security aspect by the Mini try as also of verbal and consequentil\1 change 
for presentation to the Parliament. 

The Commi/lee then adjourned. 
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